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of the admmlstrauve emgency, offrctal namely Sh Sluv Kumar Y1da$_JA

.-.._......._., ____

NEW (_

Wt~__:_I_____E.-58050229) posted 1n the Ball 8: Etlrng Sectlon, South 1s hereby glven acldmonal
charge t0~1ook after the work of Evemng Court No 3, Sotrdr as Ahlmag, tn addmon to hrs
present ass1guments

Non comphance of above sand dlrectt
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'1No Adnm /DJ (s)/P&1"/so:2s/ 11-Eflil lfl Dated New Dellu the L6
Copy forwarded for mformauon and necessary acnon

The Ld Prrnctpal Drstnct 8: Sesslons Judge (HQs) T15 Hazarr, Delhl
The 0fficet-IOffrcer-In-Charge(s) concerned
The Officer In Charge, Computer Branch South§Dlstnct
The Officer-In Charge, CJM Offrce, South Drstnct
Personal Secretary to Ld Pnnctpal Drstr1ct& Sesstons Judge, South Drstnct
Ihe Drawmg and Disbursrng Ofhcer, South Drstrrct
The AOJ (Adrmntstratton), HQs ‘Its I-Iazan, Dellu
Branch In-charge and Nodal Officer, Evenmg Court, South Drstnct

/9/\IVebs1te Commrtlee, HQs, Trs Ilazarz, Dellu
10 The PRO, South Drstrrct
11 Dealmg Offrcral I LAYERS Seat, Tis I-Iazarr Courts, Delhl
12 Deahng Offrcral, R&I Branch, South Dtstnct for uploadmg on LAYERS
13 Officlalls concerned
14 Guard Ftle

3Iva’* shall be vrewecl serrously

G-/I L’/Q e/rlvre
(GURVINDER PAL SINGH)

Pnncupal D1strrct& Sesstons Judge,‘South
Saket Court Complex, New§ra1)1j(>~/-’

T"Offrcer In Cha ge (Admn)
South Dlstnct, Saket Courts Complex
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